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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA 
EOI No IT-11048/1/2023-IT-FSSAI dated ________ 

 
Sub: EOI for Hiring of Service Provider for AMC of Experience Zone at FSSAI, FDA Bhawan. 

 
Food Safety and Standards Authority of India (hereinafter referred to as the ‘Authority’) is a statutory 

Authority under the Ministry of Health & Family Welfare, with its Headquarters at FDA Bhawan, Kotla 

Road, New Delhi-110002.  

An Experience Zone was developed / established at FSSAI, FDA Bhawan in 2017. Now Authority is 

desirous that the same may be given on Comprehensive AMC for 2 years to keep the same upto date. 

1) The EOI document is available on Authority's website fssai.gov.in and can be downloaded from there.  

2) The interested agencies may visit the Experience Zone i.e located at 5th Floor, Food Safety and 

Standards Authority of India, FDA Bhawan, Kotla Road, Near Bal Bhawan, New Delhi - 110003 on 

15.12.2023 and the visit timing will be from 2:30 PM to 5:00PM (Subject to prior appointment taken 

from undersigned [ Email ID: ambuj.dubey@fssai.gov.in])  

3) The proposal filled by the applicant in all respects should be delivered in sealed envelope addressed 

to the Sr. Manager (IT), Food Safety and Standards Authority of India, FDA Bhawan, Kotla Road , 

latest by 28.12.2023 up to 17:30 hrs. 

4) The EOIs would be opened on 02.01.2024 at 12:00 hrs at FDA Bhavan, Kotla Road, New Delhi in the 

presence of the designated Committee of the Authority and the authorized representative(s), if any, 

of the parties submitting the EOI. Extension of this date, if done would be communicated through the 

above mentioned website of the Authority. 

5)  All interested agencies should keep watching the website for any information in this regard.  

6) There would be pre bid meeting to clarify any point raised about the EOI on 26.12.2023 at 3 PM at 5th 

Floor conference room, FSSAI, FDA Bhawan, Kotla Road, New Delhi – 110003. However, interested 

agencies shall send their interest before 25.12.2023 so that necessary arrangements can be made 

accordingly. 

7)  The Authority reserves the right to accept / reject any or all EOIs without assigning any reasons, 

whatsoever. 

 

 



 

Part - 1 

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA 
 

GUIDELINES, INVITATION AND SUBMISSION OF EOI 
 

Scope for Hiring of Service Provider for AMC of Experience Zone at FSSAI, FDA Bhawan: 

 

1. Having Experience in handling the interactive Zones as well as have the AMC of the Same 
(Certificate regarding same needs to be enclosed).  

 
2. The agency should be able to provide all the Hardware that will be needed for smooth running 

of Experience Zone. 

3. The agency will be responsible for handling Experience Zone and the AMC will 

comprehensive (i.e including all the parts of experience zone). 

4. The agency official should visit every week. 

5. There should be call log system which will be used to generate calls and the same needs to be 

attended within 24 hours. 

6. The parts if any during Comprehensive AMC should be replaced with original parts only. 

Further price of replace or repair part should always be mentioned. 

7. At least 2 Years of warranty is required for new parts that may be installed / replaced. 

8. Wiring and Commissioning for new parts as well as existing parts will be the responsibility of 

selected agency only.  

9. The list of Hardware that have been installed at the 5th Floor Experience Zone is attached as 

Annexure – A. 

Contact Information: 

1. For any contact or information, the Senior Manager(IT) may be contacted at Room No. 404, 4th 

Floor, FDA Bhawan, Kotla Road, New Delhi-110002, Email: ambuj.dubey@fssai.gov.in. 

Submission of the EOI: 

 

2. Applicants will submit their applications with all relevant enclosures in the prescribed format 

in sealed envelope clearly marked "Expression of Interest (EoI) for Comprehensive AMC i.r.o 

Experience Zone” so as to reach at the above mentioned address on or before 02.01.2024 up to 

17:30 hrs. 

3. Each and every page of the EoI document must be signed by the applicant. 



 

 
4. Incorrect, incomplete, inadequate information may lead to rejection of the application. 

Canvassing in any form may also lead to summary rejection of application. 

5. Annexure of this EoI document is required to be compulsorily filled up, signed and executed 

by the applicant. No column is to be left blank. In case of any columns not being applicable, 

then “NOT APPLICABLE” should be clearly mentioned against such particular column. 

 

 

 

Validity of EoI: 

 
 The EoI shall remain valid for a period of three (03) months from the date of opening of the proposals. 

On completion of the validity period, unless the bidder withdraws his proposal in writing, it will be 

deemed to be valid until such time that the bidder formally (in writing) withdraws his proposal. In 

exceptional circumstances, at its discretion, FSSAI may solicit the bidder's consent for an extension of the 

validity period. The request and the responses thereto shall be made in writing. 

 
 
Condition under which EOI is issued: 

 

1. The EOI is not an offer and is issued with no commitment. FSSAI reserves the right to withdraw 

EoI and/or vary/modify any part thereof at any stage. FSSAI further reserves the right to 

disqualify any applicant at any stage without assigning any reason. 

 

Submission of EoIs: 
 

Proposal of EOI should consist of following: - 

a. Application of willingness.  
b. Agency Past experience certificate in same field. 
c. Agency Income Tax /PAN/GST Registration Certificates. 
d. Self-certificate that company is not blacklisted anywhere.  
e. Proposal regarding Approach and Methodology for maintaining Experience Zone. 
f. Cost including GST as per format mentioned at Annexure – B. 
g. Further the interested agencies may also forward the proposal for upgradation of 

Experience Zone using existing infrastructure with some modifications along with 
estimated cost item wise including GST. 
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 Annexure-B 

 

(1) (2) (3) (4) (5) (6) 

Sl. 

No. 

 

 

 

 

 

 

Cost of 1st year 

AMC including 

GST 

Cost of 2nd Year 

AMC including 

GST 

List of items 

to be replaced 

/ repaired 

including 

Hardware 

and Software 

initially 

Cost 

including 

GST i.r.o 

items 

mentioned 

at Col 4 

Remarks; 

if any 

      

      

 

 

 

 


